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THE GAUHATI HIGH COURT AT GUWAHATI
(H]GH COURT OF ASSAM, NAGALAND, N4IZORAN1 AND ARUNACHAL PRADESH)

NO. HC. Vtt-tzA I 2OO7 I 2623 I A

Shri Sa ptarshi Garg,

It. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Paban Chandra Kalrta,

Drstrrct & Sessions J udge,

Dhubri.

h
Dated Guwahati lhe /Q l4arch,2023

Station leave permission.

Your letter No. D.l.XII-2i2023115301E dtd. 23.03.2023

Sir,

With refcrence to the above, I am dirccted to inform you that you

have been granted station leave permission, alongwith official vehicle, at
own cost, from the morning of 25.03.2023 till the evening of 26.03,2O23, as

prayed for. The next senior most ludicial officer at the station shall remain in charge

of your Court and offlcc in your absence.

Yours faithfully,

s L/,-
JT. REGISTRAR (VIGI E)

Memo o. Hc. vII-128 12007 l2624tA dated 2r- o3'2oz 3
Copy to

1. The Pro;ect f4anager, Gauhati High Court, Guwahati

JT. REGI VIGILAN


